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c: E N T R A L A D MINIS T R A TIV E T RIB U N A L

PRINCIPAL BENCH

OA lOlS/2000

New De l h i 1: h i s t he 6th day of Au gu st,, 2001

H o n ' b 1 e S i n t L a k s h rn i S w a rn i n a t l"i a n „ V i c e ~ C h a i rtn a n ( J)
H o n " b 1 e S h r i 9. o v i n cl a n S T a rn p i Member ( A)

S h r i B i~ a f"i rn P r a k a s in

S/o Shr i Har i Si.ngh
Working as Security Guards
u n d e r r e s [:;■ o n d e n 1: N o - 3 „
[R / o V i 11 a g e P o o t h K a 1 a n
P0 „ Raj h ka 1 an ^ Delhi,,

, Applleant

(By Advocate Shri T„C„Aggarwal)

V-„E-„B_S„U„S

1_ Union of India
Through
The Secretaryg
Ministry of Information &
Broadcasting Shastri Bhawan;,
New Delhi ~ 110 001-

2- The Dy- Director General
(Admn ) Doordarshan
Doordarshan Bhawian^ Mandi House
N e w D 01h i - 110 0 01_

3- The Station Engineer
H i g h P o w e r T r a n s rn i 11 e r,
Doordarshan„ Pitampu ra,
Newi Delhi - 34,.

, FResponden ts
(By Advocate Shri R„V„Sinha)

Q.„R_D„E JR .„CORALl

By Hon'ble Smt- Lakshmi Swaminathan, Vice-Chairman (J)

Skiri T - C ,. Aggarwal, learned counsel for the

applicant seeks permission to withdraw the OA ,.

2., In the above circumstances^ OA 1018/2000

is dismissed as wo.thdrawin „

(r/o\f L tp A N S - T A M PI)
ufEMBER (A)

-  LAKSHMI SWAMINATHAN)
VICE-CHAIRMAN (J)

/vi kas/


